
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF AUGUST 2025

COURT DISTRICT CASE TYPE CASE NO.

1 CENTRAL 13.06.2025 9999666398 17.07.2025

11.07.2025 9953283177 18.07.2025

19.04.02025 9911855122 19.07.2025

05.07.2025 9810760082 20.07.2025

11.07.2025 9899995598 18.07.2025

21.07.2025 8527506427 28.07.2025

13.06.2025 9716444576 19.08.2025

23.07.2025 9810682372 07.08.2025

2 CENTRAL NIL

3 CENTRAL NIL

SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

SH. VIDYA PRAKASH/ SH. 
SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
687/2025

KUNDAN LAL & SONS 
VS RANI ALANKAN 
JEWELLERS PVT. LTD.

ISHAN 
HARLALK
A 

ASHUTOS
HNAGAR
@ANALA
W.IN 

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
787/2025

YOGINDER KUMAR 
JAIN VS M/s. 
ARMSTRONG WIRE & 
ENGINEERS PVT. LTD.

J.K.A 
ASSOCIAT
ES

JKA.LEGA
L@GMAIL.
COM 

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
414/2025

CARRYWELL 
PACKAGING PVT. LTD. 
VS SAHIL ARORA

RAMA 
SHARMA

RAMASHA
RMA4597
@GMAIL.C
OM

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
756/2025

PRATEEK GUJRAL VS 
RAGHUNATH 
VISHNOI

SUMIT 
ARORA

ADVOCAT
ESUMIT19
76@GMAI
L.COM

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
791/2025

SSG AUTOMOTIVE 
COMPONENTS PVT. 
LTD VS ASHISHBHAI 
BHANJIBHAI ADROJA

DEEPAK 
SAHNI

DEEPAKS
AHNIADC
OCATE@G
MAIL.COM

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
826/2025

ALLIED TUBES PVT. 
LTD. VS SHAHISTA

JAGRITI 
JAIN 

LAWFIRM
@UNSOLV
EDLEGAL.
COM

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
689/2025

KALU RAM VS CHAND 
SINGH AND ORS.

RAJESH 
KUMAR 
HOODA

RAJESHK
UMARHO
ODA30@G
MAIL.COM 

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhhi

SUIT FOR 
RECOVERY

CS COMM-
837/2025

SG PRO CREATIONS 
PVT. LTD. VS M/s 
EARTH CISCOM PVT. 
LTD. AND ANR.

MUKESH 
KUMAR

SHEKHAW
ATILEGAL
@YAHOO.I
N 

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

MS. DEVENDER KUMAR SHARMA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-03



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E
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ADVOCAT
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ID

DATE OF 
ELECTRONIC 
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PROCESS

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 CENTRAL NIL

9 CENTRAL CS (COMM.) 05-07-2025 9811140704 10.07.2025

CS (COMM.) 01-07-2025 9897000770 21.07.2025

OMP (I) (COMM.) 06-05-2025 26.07.2025

OMP (I) (COMM.) 09-06-2025 01.07.2025

OMP (I) (COMM.) 02-07-2025 9899999672 14.07.2025

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. MANOJ KUMAR DISTRICT 
JUDGE (COMMERCIAL COURT)-05

SH. NEELAM SINGH,  DJ COMM-06 
TIS HAZRI COURT CENTRAL 
DELHI

SH. MUKESH KUMAR GUPTA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-07

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE, COMMERCIAL 
COURT

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/75
8/2025

Viva Books Private 
Limited Vs Shradha 
Book Distributors

Narender 
Vashishta(
P),

nvashishta
@gmail.co
m

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/711
/2025

Dev Traxim Private 
Limited Vs Technicote 
India Private Limited

Abdullah 
Tanveer(P)
,

advabdulla
htanveer@
gmail.com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM.) 
422/2025

TATA CAPITAL 
LIMITED Vs HEMANT 
WADHWA

ADV. 
LALIT 
PANDEY

91 81303 
83143 

lalitpandey
adv@gmail.
com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM)/49
1/2025

SGS lNDIA PVT LTD  Vs 
 Bureau of Indian 
Standards

VEERA 
MATHAI(
P),

858694645, 
8805594425

bhairavisn
@sagalegal.
in, 
veeramatha
i@sagalegal
.in

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM.)/5
05/2025

Moneywise Financial 
Services Pvt Ltd Vs ALI 
BABA ELECTRONICS

Shreyas 
Jain(P),

advshreyasj
ain@gmail.
com
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9 CENTRAL

OMP (I) (COMM.) 03-06-2025 9818489589 16.07.2025

10 CENTRAL 307 Civil 02-08-2025 7042655532 08-08-2025

11 CENTRAL CS (COMM) 25-07-2025 8527506427 11.08.2025

CS (COMM) 04-06-2025 999993833 11.08.2025

CS (COMM) 17-07-2025 9953394364 26.08.2025

CS (COMM) 09-07-2025 9810060720 26.08.2025

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM)/47
3/2025

Rahul Bhargava  Vs  M/s 
Neo Developers Pvt Ltd

ALOK 
BHATT(P),

Office@raji
ndersingh.c
o.in

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

CS 
(COMM)/89
0/2025

MANJU JAIN  Vs  
ANURADHA MAGGON

Rahul 
Kumar(P),

Ssarojsingh
2007@gma
il.com

SH. S.S RATHI, DISTRICT JUDGE, 
COMMERCIAL COURT

COURT 
ROOM 
310

CS 
(COMM)/84
4/2025 

M/s RAK FITNESS 
CONSUMER PVT LTD 
(THROUGH ITS 
DIRECTOR RAJ 
VIKRAM) Vs M/s BIG 
CHOICE AND ORS 
(THROUGH ITS 
PARTNERS)

Jagriti 
/jain

lawfirm@u
nsolvedlega
l.com

COURT 
ROOM 
310

CS 
(COMM)/65
8/2025 

ARIHANT 
ELECTRICALS Vs M/s 
PRAMOD TELECOM 
PRIVATE LIMITED

Surender 
tyagi

surendersu
parn@gmai
l.com

COURT 
ROOM 
310

CS 
(COMM)/81
0/2025 

HAMDARD NATIONAL 
FOUNDATION (INDIA) 
Vs HAMDARD 
EDUCATIONAL AND 
CHARITABLE TRUST

Shivendra 
Pratap 
Singh

shivendra
@theacmec
o.com

COURT 
ROOM 
310

CS 
(COMM)/78
1/2025 

SANJEEV KUMAR 
GARG Vs NARBADA 
IMPEX PVT LTD

Nirdosh 
Sharma

nksadvocat
e3@gmail.c
om



COURT DISTRICT CASE TYPE CASE NO.SR.
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ROOM
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N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
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E EMAIL 
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12 CENTRAL 401 CS COMM 884/2025 01.08.2025 9910627480 02.08.2025

401 CS COMM 2029/2022 13.08.2025

401 CS COMM 889/2025 02.08.2025 8076618483 13.08.2025

401 OMP I COMM 40/2025 12.08.2025 B N GAUR 98101260070 18.08.2025

401 CS COMM 858/2025 26.07.2025 9810132015 26.08.2025

401 OMP I COMM 701/2025 01.08.2025 9811452022 05.08.2025

401 CS COMM 871/2025 30.07.2025 9810196968 05.08.2025

401 CS COMM 865/2025 30.07.2025 N.K. JAIN 9811109763 05.08.2025

13 CENTRAL NIL

14 WEST NIL

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

PAWAN CHOTIA V/S 
MANOJ TIWARI

RAHUL 
GUPTA

CANARA BANK V/S 
RAM KUMAR

SINGHI CYCLE 
IMPORT & EXPORT 
V/S S M INDUSTRUES

SNIGDHA 
SINGHI

M/S GARG PAPER 
UDYOG V/S GARG 
PAPER

PATANJALI GOODS 
LTD V/S SANJEEV 
GOYAL TRADING

SUDARSH
AN KR 
BANSAL

TATA CAPITAL LTD 
V/S FHAL SINGH

ANISH 
BHOLA

A.K. ELECTRICALS V/S 
HYATT REGENCY 
GURGAON

ABHINAV 
GARG

M/S DURGA 
INTERNATIONAL V/S 
M/S DACC 
INTERNATIONAL PVT 
LTD & ORS

SH. M.K NAGPAL, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

15 WEST 07-07-2025 Sagar Jaiswal 9.2E+009 Not Mentioned

12-02-2025 Parth Sharma 9.8E+009

18-07-2025 Sheshank Sharma 9.7E+009 29-07-2025

02-05-2025 R.K Sharma 9.8E+009

16 WEST NIL

17 WEST NIL

18 WEST NIL

19 WEST NIL

20 NEW DELHI NIL

21 NEW DELHI NIL

MS. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-02

CS (Comm) 
564/2025

M/s Maa 
Bhagwati 
Enterprises V/s 
Austem 
Distributors 

28-07-
2025

cs (Comm) 
120/2025

M/s Sirca 
Paints India 
Ltd. V/s RD 
Furnitures

officeofparthsharma.advocate@gamail.com

04-08-
2025

cs (Comm) 
599/2025

Nitin Sehgal 
V/s Shreya 
Kadyan

sheshanksharma.advocate@gmail.com

cs (Comm) 
358/2025

Jivaa Retails 
V/s Tawi Doors 
&Ors.

rksharma.adv1@gamil.com

26-08-
2025

SH. RAGHUBIR SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA PARAMCHALA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. BALWANT RAI BANSAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

mailto:officeofparthsharma.advocate@gamail.com
mailto:sheshanksharma.advocate@gmail.com
mailto:rksharma.adv1@gamil.com


COURT DISTRICT CASE TYPE CASE NO.SR.
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ROOM
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N
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22 NEW DELHI NIL

23 SOUTH 4606/2025 18.07.2025 7030378800 08.08.2025

4607/2025 18.07.2025 7030378800 08.08.2025

4608/2025 18.07.2025 7030378800 08.08.2025

3961/2025 05.07.2025 9971891788 14.08.2025

4355/2025 14.07.2025 9873347330 08.08.2025

4747/2025 22.07.2025 9871040589 13.08.2025

4361/2025 14.07.2025 9873347330 08.08.2025

4357/2025 14.07.2025 9873347330 08.08.2025

4351/2025 14.07.2025 9873347330 08.08.2025

MA. HIMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-03 

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

PIRAMAL FINANCE 
LTD VS VIKAS SINGH

ANANJAY 
SINGH

asaplegalan
dadvocates
@gmail.co
m

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

PIRAMAL FINANCE 
LTD VS JEGANRAJ 
JOHNROSE

ANANJAY 
SINGH

asaplegalan
dadvocates
@gmail.co
m

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

PIRAMAL FINANCE 
LTD VS RAM AVTAR

ANANJAY 
SINGH

asaplegalan
dadvocates
@gmail.co
m

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
IKRAM QURESHI

PARAS 
BHARDW
AJ

info@auale
gal.com

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
ISHWAR

MAYANK 
MAHAJA
N

mayank_m
ahajan05@
yahoo.com

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
BHARTI SHARMA

SUNITA 
SINGH

indolexlaw
@gmail.co
m

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
AMLESH PANDEY

MAYANK 
MAHAJA
N

mayank_m
ahajan05@
yahoo.com

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
JASBIR KAUR

MAYANK 
MAHAJA
N

mayank_m
ahajan05@
yahoo.com

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
RAHEES

MAYANK 
MAHAJA
N

mayank_m
ahajan05@
yahoo.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
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NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
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PROCESS

23 SOUTH

4710/2025 21.07.2025 9350569040 08.08.2025

4712/2025 21.07.2025 9350569040 11.08.2025

24 SOUTH NIL

25 SH. SANDEEP YADAV SOUTH NIL

26 SOUTH Commercial 10-07-2025 9958726491 05.08.2025

Commercial 15-07-2025 9958726491 05.08.2025

Commercial 08-07-2025 9958726491 05.08.2025

Commercial 07-07-2025 8376049807 05.08.2025

Commercial 07-07-2025 8376049807 05.08.2025

Commercial 05-07-2025 8376049807 05.08.2025

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
VIRENDER SINGH

NAVEEN 
SHARMA

NAVEENK
101@GMAI
L.COM

12, New 
Court 
Block-I

U/s 9 of the 
Arbitration & 
Conciliation Act

AXIS BANK LTD VS 
VIKAS PANWAR

NAVEEN 
SHARMA

NAVEENK
101@GMAI
L.COM

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/41
82/2025

CNH INDUSTRIAL 
CAPITAL INDIA PVT 
LTD  Vs  RAJINDERBIR 
SINGH

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
37/2025

Cnh Industrial Capital 
India Pvt Ltd  Vs  
SATWINDER SINGH

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
81/2025

PIRAMAL CAPITAL 
AND HOUSING 
FINANCE LIMITED  Vs  
DEEPA SHUKLA

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
27/2025

M/S TOYOTA 
FINANCIAL SERVICES 
INDIA LTD  Vs  
SIMRANJIT SINGH 
VIRK

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
31/2025

M/S TOYOTA 
FINANCIAL SERVICES 
INDIA LTD  Vs  ANAND 
VITTHAL TODKARI

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/39
51/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
NARENDRA SINGH

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 05-07-2025 8376049807 05.08.2025

Commercial 05-07-2025 8376049807 05.08.2025

Commercial 10-07-2025 9958726491 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 14-07-2025 9873347330 05.08.2025

Commercial 14-07-2025 9873347330 05.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/39
52/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
SUSHANT CHANDRA

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/39
54/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  NITIN 
SAHU

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/41
81/2025

CNH INDUSTRIAL 
CAPITAL INDIA PVT 
LTD  Vs  MALKEET 
SINGH

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
00/2025

AXIS BANK LTD  Vs  
ASHOK  KUMAR

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
04/2025

AXIS BANK LTD  Vs  
AKASH DEEP SINGH

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
02/2025

AXIS BANK LTD  Vs  
SACHIN  TANWAR

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
01/2025

AXIS BANK LTD  Vs  
JAINAV  KHATUN

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
15/2025

IDFC FIRST BANK LTD  
Vs  PRITENDRA  
KUMAR

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
49/2025

AXIS BANK LTD  Vs  
SAMAN KHAN

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
54/2025

AXIS BANK LTD  Vs  
KETAN

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 14-07-2025 9873347330 05.08.2025

Commercial 14-07-2025 9873347330 05.08.2025

Commercial 10-07-2025 9873347330 05.08.2025

Commercial 11-07-2025 05.08.2025

Commercial 11-07-2025 05.08.2025

Commercial 11-07-2025 05.08.2025

Commercial 11-07-2025 05.08.2025

Commercial 18-07-2022 9810652956 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 01-07-2025 9717028845 05.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
67/2025

AXIS BANK LTD  Vs  
BHIPINDER KAUR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
64/2025

AXIS BANK LTD  Vs  
DEEPAK KUMAR 
MEENA

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/41
78/2025

AXIS BANK LTD  Vs  
ABHINAV KUMAR 
AGARWAL

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/42
47/2025

AXIS BANK LTD  Vs  
PRAKASH  GOURA

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/42
46/2025

AXIS BANK LTD  Vs  
CHHAGAN SINGH

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/42
48/2025

AXIS BANK LTD  Vs  
RAJJAK

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/42
49/2025

AXIS BANK LTD  Vs  
OM PRAKASH

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

CS (COMM) 
417/2022

M/S R. K. GUPTA & 
ASSOCIATES AND 
ANR.  VS  M/S 
PRISTINE 
PUBLICATION PVT. 
LTD.

C. M. 
GOYAL

cmgoyaladv
ocate@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
03/2025

AXIS BANK LTD  Vs  
RISHI  MAGGO

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
08/2025

IDFC FIRST BANK LTD  
Vs  BRIJESH  KUMAR

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 01-07-2025 9717028845 05.08.2025

Commercial 14-07-2025 9811306559 12.08.2025

Commercial 14-07-2025 9811306559 12.08.2025

Commercial 15-07-2025 9811306559 12.08.2025

Commercial 15-07-2025 9811306559 12.08.2025

Commercial 14-07-2025 9811306559 12.08.2025

Commercial 04-08-2025 9873347330 18.08.2025

Commercial 30-07-2025 9873347330 18.08.2025

Commercial 04-08-2025 9873347330 18.08.2025

Commercial 30-07-2025 9873347330 18.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/38
13/2025

IDFC FIRST BANK LTD  
Vs  SURAJ  
RAMSAWRUP

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
63/2025

AXIS BANK LTD  Vs  
PRIYANKA 
DHIRUBHAI 
PATANWADIA

Niraj 
Kumar(P),

nirajkumar
1976@gmai
l.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
68/2025

AXIS BANK LTD  Vs  
KADAM VARSHABEN

Niraj 
Kumar(P),

nirajkumar
1976@gmai
l.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
38/2025

AXIS BANK LTD  Vs  
NARAYANNATH 
KALUNATH YOGI

Niraj 
Kumar(P),

nirajkumar
1976@gmai
l.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
36/2025

AXIS BANK LTD  Vs  M 
RAVICHANDRAN S 
NAIR

Niraj 
Kumar(P),

nirajkumar
1976@gmai
l.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
60/2025

AXIS BANK LTD  Vs  
VASAVA ARJUNBHAI 
CHHANABHAI

Niraj 
Kumar(P),

nirajkumar
1976@gmai
l.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
19/2025

AXIS BANK LTD  Vs  
PRADEEP TYAGI

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
97/2025

Axis Bank Ltd  Vs  
SEEMA

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
20/2025

AXIS BANK LTD  Vs  
DINESH  KUMAR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
02/2025

Axis Bank Ltd  Vs  
SURJEET SINGH

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 07-07-2025 9717028845 20.08.2025

Commercial 08-07-2025 9717028845 20.08.2025

Commercial 08-07-2025 9717028845 20.08.2025

Commercial 08-07-2025 9717028845 20.08.2025

Commercial 08-07-2025 9717028845 20.08.2025

Commercial 16-07-2025 8860939556 20.08.2025

Commercial 16-07-2025 8860939556 20.08.2025

Commercial 15-07-2025 20.08.2025

Commercial 15-07-2025 20.08.2025

Commercial 16-07-2025 8860939556 20.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
32/2025

IDFC FIRST BANK LTD  
Vs  MONIKA VIRMANI

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
77/2025

AXIS BANK LTD  Vs  
SUSHMA  PANDEY

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
80/2025

AXIS BANK LTD  Vs  
GURDEEP  SINGH

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
78/2025

AXIS BANK LTD  Vs  
SAMPURANA NAND 
SRIVASTAVA

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/40
79/2025

AXIS BANK LTD  Vs  
MOHD  SHADAB

SANJEEV 
PATHAK(
P),

litigation@
srcslegal.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
49/2025

AXIS BANK LTD  Vs  
RAMESH 
CHOUDHARY

AMIT 
KUMAR(P
),

amitkumar.
294@rediff
mail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
50/2025

AXIS BANK LTD  Vs  
RAMESH  HUDDA

AMIT 
KUMAR(P
),

amitkumar.
294@rediff
mail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
35/2025

AXIS BANK LTD  Vs  
BHIYA RAM SO 
BACHANA RAM

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
33/2025

AXIS BANK LTD  Vs  
SURESH SO OM 
PRAKASH

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
55/2025

AXIS BANK LTD  Vs  
RAVI SOLANKI

AMIT 
KUMAR(P
),

amitkumar.
294@rediff
mail.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 26-07-2025 20.08.2025

Commercial 12-07-2025 20.08.2025

Commercial 12-07-2025 20.08.2025

Commercial 15-07-2025 20.08.2025

Commercial 22-07-2025 20.08.2025

Commercial 22-07-2025 20.08.2025

Commercial 26-07-2025 20.08.2025

Commercial 26-07-2025 20.08.2025

Commercial 16-07-2025 8860939556 21.08.2025

Commercial 16-07-2025 9873347330 21.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/49
06/2025

AXIS BANK LTD  Vs  
SUNIL KUMAR 
MALHOTRA

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
10/2025

AXIS BANK LTD  Vs  
GASI GURJAR

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/43
09/2025

AXIS BANK LTD  Vs  
JAMSHED KHAN

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
34/2025

AXIS BANK LTD  Vs  
BASIR KHAN

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
64/2025

AXIS BANK LTD  Vs  
USHA PANDEY

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
67/2025

AXIS BANK LTD  Vs  
NEETU SINGH

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/48
80/2025

AXIS BANK LTD  Vs  
HRITHIK SINGH

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/49
07/2025

AXIS BANK LTD  Vs  
MAMTA SINGH 
JADAUN

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
69/2025

AXIS BANK LTD  Vs  
SHISH  RAM

AMIT 
KUMAR(P
),

amitkumar.
294@rediff
mail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
59/2025

AXIS BANK LTD  Vs  
SHYAM BIHARI 
AWASTHI

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 17-07-2025 21.08.2025

Commercial 16-07-2025 9873347330 21.08.2025

Commercial 16-07-2025 9873347330 21.08.2025

Commercial 16-07-2025 9873347330 21.08.2025

Commercial 01-08-2025 9873347330 21.08.2025

Commercial 18-08-2025 21.08.2025

Commercial 16-07-2025 22.08.2025

Commercial 02-06-2025 9350569040 22.08.2025

Commercial 02-06-2025 9350569040 22.08.2025

Commercial 02-06-2025 9350569040 22.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/45
40/2025

AXIS BANK LTD  Vs  
PURVA GUPTA

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
53/2025

AXIS BANK LTD  Vs  
VIJAY SHARMA

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
58/2025

AXIS BANK LTD  Vs  
VEERU PANDEY

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
60/2025

AXIS BANK LTD  Vs  
SATINDER KAUR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
47/2025

AXIS BANK LTD  Vs  
RAJ  SINGH

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

CS 
(COMM)/38
5/2025

STATE BANK OF INDIA 
 Vs  HIMANSHU

AMIT 
SINGH(P),

7838773507, 
7011848842

amit.advoc
ate13@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/44
51/2025

AXIS BANK LTD  Vs  
HUKAMA RAM

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
91/2025

TATA CAPITAL LTD  Vs  
MAHAKALESHWAR 
INFRATECH PVT LTD

NAVEEN 
SHARMA(
P),

naveenk101
a@yahoo.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
90/2025

TATA CAPITAL LTD  Vs  
MAHAKALESHWAR 
INFRATECH PVT LTD

NAVEEN 
SHARMA(
P),

naveenk101
a@yahoo.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
92/2025

TATA CAPITAL LTD  Vs  
MAHAKALESHWAR 
INFRATECH PVT LTD

NAVEEN 
SHARMA(
P),

naveenk101
a@yahoo.c
om



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 29-05-2025 9350569040 22.08.2025

Commercial 18-07-2025 70303 78800 22.08.2025

Commercial 18-07-2025 70303 78800 22.08.2025

Commercial 02-08-2025 9873347330 25.08.2025

Commercial 02-08-2025 8376049807 25.08.2025

Commercial 02-08-2025 8376049807 25.08.2025

Commercial 02-08-2025 9873347330 25.08.2025

Commercial 02-08-2025 9873347330 25.08.2025

Commercial 02-08-2025 8376049807 25.08.2025

Commercial 02-08-2025 8376049807 25.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/35
94/2025

TATA CAPITAL LTD  Vs  
MAHAKALESHWAR 
INFRATECH PVT LTD

NAVEEN 
SHARMA(
P),

naveenk101
a@yahoo.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/46
23/2025

PIRAMAL FINANCE 
LIMITED  Vs  SURAJ  
CHAURASIA

ANANJAY 
SINGH(P),

ASAPLEGA
LANDADV
OCATES@
GMAIL.CO
M

29, New 
Court 
Block-II

OMP (I) 
(COMM)/46
24/2025

PIRAMAL FINANCE 
LIMITED  Vs  RAGHAV 
SHARMA

ANANJAY 
SINGH(P),

ASAPLEGA
LANDADV
OCATES@
GMAIL.CO
M

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
72/2025

AXIS BANK LTD  Vs  
AMIT  KUMAR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
74/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
HARENDRA SINGH

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
76/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  DIKSHA 
AGRAWAL

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
78/2025

AXIS BANK LTD  Vs  
SURJEET  SINGH

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
79/2025

AXIS BANK LTD  Vs  
ABHILASHA  
CHAUDHARY

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
67/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
NARENDRA 
MANAWRE

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
68/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  RAJESH 
KUMAR

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 02-08-2025 8376049807 25.08.2025

Commercial 31-07-2025 8376049807 25.08.2025

Commercial 31-07-2025 8376049807 25.08.2025

Commercial 31-07-2025 8376049807 25.08.2025

Commercial 31-07-2025 8376049807 25.08.2025

Commercial 31-07-2025 8376049807 25.08.2025

Commercial 08-08-2025 8376049807 25.08.2025

Commercial 18-07-2025 25.08.2025

Commercial 21-07-2025 9350569040 25.08.2025

Commercial 21-07-2025 9350569040 25.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
69/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  SHIV 
MOHAN PAPNEJA

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
03/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  MANOJ 
SINGH

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
06/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  BHUP 
SINGH

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
09/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  SWAPNIL 
BHIMA BHANGRE

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
07/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
AWNEESH CHOUHAN

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
08/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  DAXIT 
RAMJIBHAI PATEL

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/54
10/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  RAJA 
CHOUHAN

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/46
16/2025

AXIS BANK LTD  Vs  
MANOJ KUMAR 
KHATANA

avinash 
kumar(P),

9811182985, 
011-45596482

avinash.adv
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
19/2025

HDFC BANK LTD  Vs  
JUGAL  KISHOR

NAVEEN 
SHARMA(
P),

naveenk101
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
18/2025

HDFC BANK LTD  Vs  
NEHA  TYAGI

NAVEEN 
SHARMA(
P),

naveenk101
@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 21-07-2025 9350569040 25.08.2025

Commercial 21-07-2025 9350569040 25.08.2025

Commercial 22-07-2025 9958726491 25.08.2025

Commercial 22-07-2025 9958726491 25.08.2025

Commercial 22-07-2025 9958726491 25.08.2025

Commercial 24-07-2025 9958726491 25.08.2025

Commercial 24-07-2025 9958726491 25.08.2025

Commercial 25-07-2025 9350569040 25.08.2025

Commercial 02-08-2025 8376049807 27.08.2025

Commercial 02-08-2025 8376049807 27.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
17/2025

HDFC BANK LTD  Vs  
POONAM  KATARIA

NAVEEN 
SHARMA(
P),

naveenk101
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
16/2025

HDFC BANK LTD  Vs  
SURENDRA  
KISHANLAL

NAVEEN 
SHARMA(
P),

naveenk101
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
60/2025

KOTAK MAHINDRA 
PRIME LIMITED  Vs  
SUNIL KUMAR

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
59/2025

KOTAK MAHINDRA 
PRIME LIMITED  Vs  
BIMLA SINGH

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/47
58/2025

KOTAK MAHINDRA 
PRIME LIMITED  Vs  
MANOJ KUMAR 
SHARMA

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/48
21/2025

CNH INDUSTRIAL 
CAPITAL INDIA PVT 
LTD  Vs  SHALAK 
GUJAR

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/48
22/2025

CNH INDUSTRIAL 
CAPITAL INDIA PVT 
LTD  Vs  S K SANARUL

RAJESH 
JANGRA(
P),

jangraadvo
cate@gamil
.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/48
46/2025

HDFC BANK LTD  Vs  
RAMANDEEP SINGH 
DANG

NAVEEN 
SHARMA(
P),

naveenk101
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
70/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
GURUMUKH 
CHOUHAN

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
77/2025

TOYOTA FINANCIAL 
SERVICES INDIA 
LIMITED  Vs  
MAHENDRA BHUIYA

Rahul 
Bhardwaj(
P),

advocateas
hok.1@gma
il.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 06-08-2025 9873347330 27.08.2025

Commercial 06-08-2025 9873347330 27.08.2025

Commercial 06-08-2025 9873347330 27.08.2025

Commercial 06-08-2025 9873347330 27.08.2025

Commercial 31-07-2025 29.08.2025

Commercial 26-07-2025 29.08.2025

Commercial 28-07-2025 29.08.2025

Commercial 29-07-2025 29.08.2025

Commercial 28-07-2025 29.08.2025

Commercial 28-07-2025 29.08.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
76/2025

AXIS BANK LTD  Vs  
MOHD ABBAS ROSH

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
77/2025

AXIS BANK LTD  Vs  
YOGESH  SHARMA

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
79/2025

AXIS BANK LTD  Vs  
ANIL KUMAR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/52
81/2025

AXIS BANK LTD  Vs  
MUKESH KUMAR

MAYANK 
MAHAJA
N(P),

mayank_m
ahajan05@
yahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
04/2025

AXIS BANK LTD  Vs  
JAI KISHAN SHERAA

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/48
79/2025

AXIS BANK LTD  Vs  
SIDHARTH KATYAL

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/49
97/2025

AXIS BANK LTD  Vs  
GURJANT SINGH

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
60/2025

AXIS BANK LTD  Vs  
RAGINI YADAV

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/49
99/2025

AXIS BANK LTD  Vs  
ARJINDER KAUR

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
00/2025

AXIS BANK LTD  Vs  
NANIN AHUJA

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 29-07-2025 29.08.2025

Commercial 29-07-2025 29.08.2025

Commercial 29-07-2025 29.08.2025

Commercial 30-07-2025 29.08.2025

Commercial 30-07-2025 29.08.2025

Commercial 30-07-2025 29.08.2025

Commercial 30-07-2025 29.08.2025

Commercial 31-07-2025 29.08.2025

Commercial 26-07-2024 9868118015 29.08.2025

27 SOUTH Commercial 10-07-2025 9971547353 -

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
62/2025

AXIS BANK LTD  Vs  
MOHD YASEEN

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
64/2025

AXIS BANK LTD  Vs  
TEEKAM SINGH

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
63/2025

AXIS BANK LTD  Vs  
DEEPAK

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
90/2025

AXIS BANK LTD  Vs  
DARSHAN KAUR

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
91/2025

AXIS BANK LTD  Vs  
RAHUL KANAUJIA

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
98/2025

AXIS BANK LTD  Vs  
TANU

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/50
94/2025

AXIS BANK LTD  Vs  
RAGINI YADAV

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

OMP (I) 
(COMM)/51
05/2025

AXIS BANK LTD  Vs  
BAJRANG LAL

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.co
m

29, New 
Court 
Block-II

CS 
(COMM)/35
8/2024

Diwan Chand Sharma Vs 
Neeraj Malik

Roop 
Chand  
Tiwari(P),

rctiwariadv
@gmail.co
m

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS (COMM) 
319/2025

ANJU TOSHNIWAL VS 
EM ESS DEVELOPERS

NYATI 
PATWARD
HARN

chamberas
himshridha
r@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

27 SOUTH

Commercial 15-07-2025 9958183999 -

Commercial 14-07-2025 9219701292 -

Commercial 13-01-2022 9811352998 -

28 SH. LAL SINGH, DISTRICT JUDGE NIL

29 14 Commercial Suit 24.07.2025 8750618722 07.08.2025

24.07.2025 8750618722 07.08.2025

24.07.2025 8750618722 07.08.2025

18.08.2025 9718201235 27.08.2025

30 SH. VRINDA KUMARI NIL

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS (COMM) 
331/2025

UNION BANK OF 
INDIA VS KIRAN 
AMBROIDARI

RITU 
RASTOGI

rituadvocat
e@gmail.co
m

40, New 
Court 
Block-II

CS (COMM) 
330/2025

CANARA BANK VS 
THAPAR CHEMWAX

FAHAD 
KHAN

fahadadvoc
atekhan@g
mail.com

40, New 
Court 
Block-II

CS (COMM) 
40/2022

QUANTUM 
MANAGEMENT 
SYSTEM VS ONN 
INDUSTRIES 

VIBHORE 
GARG

vibhor@ba
vlegal.in

SOUTH-
EAST

MS. NIKHIL CHOPRA, DISSTRICT 
JUDGE

SOUTH-
EAST

CS/COMM/
602/2025

MOHINI MANSION 
LTD. VS. M/S 
MRITUNJAY 

HIMANSH
U GARG

sswaniasso
ciates@gm
ail.com 

CS/COMM/
600/2025

BHUSHAN DEALMARK 
VS. ANANYA 
ASHUTOSH

HIMANSH
U GARG

sswaniasso
ciates@gm
ail.com 

CS/COMM/
601/2025

BHUSHAN DEALMARK 
VS. GUNEET SINGH 
SETHI

HIMANSH
U GARG

sswaniasso
ciates@gm
ail.com 

OMP/COM
M/54/2025

VLCC HEALTHCARE 
VS. PM3 ASSOCIATES

SURYAJY
OTI

SHARMA2
5NIMISHA
@GMAIL.C
OM

SOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 MS. ANU GROVER BALIGA SOUTH-EAST 21 01-08-2025 8510004533 --

01-08-2025 9899067668 --

01-08-2025 9811074162 --

05-08-2025 9758321008 --

13-08-2025 9910539533 --

14-08-2025 9818636833 --

14-08-2025 9312046733 --

20-08-2025 9560575319 --

20-08-2025 8896932838 --

26-08-2025 9999462358 --

COMMERCIAL 
SUIT

CS 
(COMM)/63
1/2025

ONE97 
COMMUNICATIONS 
LTD  Vs  
VENNAVARAM 
PRADEEPA REDDY

Hardik 
Vashisht(P
),

hardik@kd
atta.in

COMMERCIAL 
SUIT

CS 
(COMM)/63
0/2025

NC MAINTENANCE 
SERVICE LLP  Vs  ATUL 
GUPTA AND ANR

Shiva 
Khandelwa
l(P),

lawshivakh
andelwal@
gmail.com

MISC. 
APPLICATION

Misc 
DJ/830/202
5

One97 Communications 
Ltd  Vs  ShVenkata 
Rama Rao Alapati

Gaurav 
Jain(P),

not 
provided

COMMERCIAL 
SUIT

CS 
(COMM)/64
7/2025

M/S PSA NITROGEN 
LIMITED AND ANR  Vs  
WASI PSA SYSTEMS

Devesh 
Malan(P),

lawintotoll
p@gmail.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/66
6/2025

Berger Paints India Ltd 
(British Paints Division)  
Vs  Shilpi Kesharawani 
Proprietor of M/S Gauri 
Arnament  And 
Hardware

Pramanshi 
S(P),

pramansi@
outlook.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/66
4/2025

M/S SHREE 
NURSINGSAHAY 
MUDUNGOPAL 
ENGINEERS PVT LTD  
Vs  M/S CONQUERENT 
CONTROL SYSTEMS 
PVT LTD AND ANR

Vidur 
Kamra(P),

office.advo
cate.sanjee
v@gmail.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/66
5/2025

M/S Real Techno Energy 
and Gas Pvt Ltd  Vs  V B 
Holding Pvt Ltd

rajendra 
yadav(P),

yadavrazen
@gmail.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/68
0/2025

MODERN HEALTH 
CARE  Vs  M/S 
NESTIVA MEDICARE 
AND ORS

Rohit 
Mishra(P),

pnm.adv19
64@gmail.
com

COMMERCIAL 
SUIT

CS 
(COMM)/67
9/2025

STATE BANK OF INDIA 
 Vs  MR LALIT KUNAR

Suchita 
Dixit(P),

agnohotris
uchita@gm
ail.com

COMMERCIAL 
SUIT

CS 
(COMM)/68
4/2025

Eezpack Pvt Ltd  Vs  Shri 
Alok Kumar Ranjan

RAGHAV 
SAROOP(
P),

ragsar.saro
op@gmail.c
om



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 MS. ANU GROVER BALIGA SOUTH-EAST 21

27-08-2025 9810617275 --

27-08-2025 not provided --

28-08-2025 9958874062 --

29-08-2025 9958724670 --

29-08-2025 9811997661 --

32 SH. BHUPESH KUMAR NIL

33 NIL

34 30 CS (comm) 83/2025 28.01.2025 856047570 13.08.2025

30 CS (comm) 464/2025 29.05.2025 9810906618 27.08.2025

30 CS (comm) 470/2025 31.05.2025 9910634753 01.09.2025

COMMERCIAL 
SUIT

CS 
(COMM)/68
7/2025

ALASKA RUBBERS PVT 
LTD  Vs  M/S G B 
Tandon and Co

SIDDHAR
THA 
SAIN(P),

sainassocia
tes55@gma
il.com

EXECUTION 
PETITION

EXECUTIO
N 
(COMM)/30
1/2025

MOHD SAMI  Vs  
PARVEEN KUMAR

PUBLIC 
PROSECU
TOR(P),

not 
provided

ARBITRATION 
AND 
CONCILIATION 
ACT

OMP 
(COMM)/55
/2025

SMT GUDDI DEVI  Vs  
YES BANK LTD AND 
ANR

LALIT 
YADAV(P),

not 
provided

COMMERCIAL 
SUIT

CS 
(COMM)/69
9/2025

KOTAK  MAHINDRA 
PRIME LTD  Vs  
SHUBHAM 
CHAUDHARY 
(BORROWER) AND 
ANR

Kushal 
Kumar(P),

kushal.kum
ar@erudite
legal.asia

EXECUTION 
PETITION

ExCOMM - 
Award by 
Arb 
Comm/67/2
025

KOTAK MAHINDRA 
BANK LTD  Vs  MOHD 
ASIF

DEEPJYO
T 
SINGH(P),

deepjyot.si
ngh@yaho
o.com

SOUTH-
EAST

MS. NEERA BHARIHOKE, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

MS. NIRJA BHATIA, DJ, DIGITAL-
07, SOUTH EAST DISTRICT, 

SOUTH-
EAST

Queen Distillers & 
Bottles Pvt ltd Vs Harish 
Chauhan

Sh Vishal 
Thakur 

pritesh209
2@gmail.co
m

Harvel Agua India Pvt 
Ltd vs Kabra Extrusion 
Technik Ltd 

Sh Vikas 
Dudeja 

vikas.dudej
a.adv@gma
il.com

One97Communication 
Ltd Vs prakash Chitra 
Mandira

Shristi 
Dhoundial

s.dhoundiy
al@saikrish
naassociate
s.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

34

30 CS (comm) 465/2025 29.05.2025 9971057511 20.08.2025

30 CS (comm) 419/2025 16.05.2025 8808898964 28.08.2025

30 CS (comm) 643/2025 02.08.2025 9218999999 26.08.2025

30 CS (Comm) 66/2025 23.01.2025 9811132049 09.09.2025

30 CS (Comm) 97/2025 31.01.2025 8130522481 27.08.2025

30 CS (Comm) 615/2025 28.07.2025 9999886478 03.09.2025

30 CS (Comm) 677/2025 18.08.2025 9971096840 17.09.2025

30 OMP (Comm) 76/2024 05.11.2024 9810182555 19.08.2025

30 CS (Comm) 658/2025 11.08.2025 9312249796 28.08.2025

30 CS (Comm) 566/2025 10.07.2025 8447701038 23.09.2025

MS. NIRJA BHATIA, DJ, DIGITAL-
07, SOUTH EAST DISTRICT, 

SOUTH-
EAST

Chandan Kr Chaudhary 
Vs Alpha Shope and Anr.

Sh Daya 
Nand 
Pandey

advdnpand
ey@gmail.c
om

M/S High Five Global 
Network Pvt Ltd vs M/S 
Mymobiforce 
(Hopeflotes) Technology 
Pvt Ltd 

Sisir 
Kumar 
Dash & 
Surabhi 
Bhaskar 

ppglegal@p
pglegal.co
m

Kajwan Industries  Vs 
Nathus Sweets 

Sh 
Abhimany
u Jhamba

AJ@ABHI
MANYUJH
AMBA.CO
M

Shri Sipahi Singh Prop 
of SS Engineering Work 
Vs M/s ETA Engineering 
Pvt Ltd 

Sh Yograj 
Gullaiya 

advocageyo
graj.gullaiy
a@gmail.co
m

Indian Overseas Bank Vs 
M/S Arora Namkeen

Sh 
Surendra 
Kumar 

surendrala
woffices@g
mail.com

National Diseal 
Generator Vs Shavi 
Estate Management 
Services 

Sh 
Abhinay 
Gupta

guptaabhin
ay@gmail.c
om

M/S V J Infonet Pvt ltd 
Vs M/S Aaavaa 
Technologies Pvt Ltd 

Anisha 
Mathur

contact.she
pherldlaw
@gmail.co
m

Budhiraja Electricals vs 
Union of India 

Sh Vivek 
Singh 

lexalliance.
vivek@gma
il.com

Zillion Infra Projects vs 
The Executive Engineers 

Sh Sumit 
Kumar 

sumitkuma
rlawyer@g
mail.com

M/S Computronics India 
 Vs Madhyanchal Vidyut 
Vitran Nigam 

Mr. 
Abhishek 
Pandey

chambersof
rcp@gmail.
com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

34

30 CS (Comm) 575/2025 12.07.2025 9868523230 22.09.2025

30 CS (Comm) 128/2025 13.02.2025 9990042642 19.09.2025

30 CS (Comm) 471/2025 31.05.2025 9910843431 22.09.2025

30 Misc (DJ) 488/2025 24.04.2025 8130383143 15.09.2025

30 CS (Comm) 260/2025 28.03.2025 8700451010 17.09.2025

30 CS (Comm) 156/2024 13.03.2024 9818202368 24.09.2025

30 OMP (Comm) 10/2025 30.01.2025 9310905051 27.08.2025

30 CS (Comm) 3592/2024 13.08.2024 9871291420 26.09.2025

35 NIL

MS. NIRJA BHATIA, DJ, DIGITAL-
07, SOUTH EAST DISTRICT, 

SOUTH-
EAST

State Bank of India Vs 
Subram Singh 

Mr. R.N. 
Singh and 
Associates

advrnaraya
n@gmail.c
om

Canara Bank Vs Parul 
Tank 

Anshuman 
Shrivastav

SRIANSHU
83@GMAI
L.COM

Harish Chand Sharma 
Vs Siyaram Enterprise 

Himanshu 
Sharma

himanshus
harmaadbs
@gmail.co
m

Jumax Foam Pvt Ltd. Vs 
Shamsons Polymers Pvt 
Ltd 

Sh Lalit 
Pandey 

lalitpandey
adv@gmail.
com

Superior Aircon Pvt Ltd 
Vs Spicetrix Engineering 
Pvt Ltd 

Mr Apurv 
Parashari

info@mala
woffices.in

Kajaria Ceramics Ltd 
and Anr Vs Shri Krishna 
Bansal Trading & Anr. 

Sh S S 
Rana 

litigation.ip
@ssrana.co
m

Lord Creative Infra 
Solutions Pvt Ltd Vs Mrs 
Rita Bhalla 

Satvinder 
Singh

team@ssle
galsolution
s.com

Sanjay Jain Vs Alpere 
Technologies Pvt Ltd 

Amit 
Kumar 
Singh 

jurispruden
ce011@gma
il.com

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

36 EAST NIL

37 EAST 101 CS COMM 162/2025 19-05-2025 7827471083 - 04-08-2025

101 CS COMM 95/2025 26-03-2025 9015511224 05-08-2025

101 CS COMM 96/2025 26-03-2025 9015511224 05-08-2025

101 CS COMM 164/2025 21-05-2025 9899360011 10-08-2025

101 CS (COMM) 169/2025 28-05-2025 9958986363 14-08-2025

101 CS COMM 170/2025 28-05-2025 9675678910 20-08-2025

101 CS (COMM) 230/2025 13-08-2025 9015668564 21-08-2025

101 CS COMM 193/2025 04-07-2025 7827052969 22-08-2025

101 CS COMM 242/2025 23-08-2025 9910568669 30-08-2025

SH. DEVENDER KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, DISTRICT 
JUDGE (COMMERCIAL COURT)

SHUBHAM 
AGGARWAL V/S 
CHOLAMANDALAM 
INVESTMENT AND 
FINANCE COMPANY 
LIMITED 

ATISH 
KUMAR

BANK OF BARODA V/S 
ADITYA GUPTA

SUDESH 
RANJAN 
SINGH

sudeshadvo
cate12@gm
ail.com

BANK OF BARODA V/S 
M/S DISHA 
ENTERPRISES

SUDESH 
RANJAN 
SINGH

sudeshadvo
cate12@gm
ail.com

AMIT INTERIORS V/S 
M/S LAADRO GC PVT. 
LTD. 

RAMAN 
KUMAR 
SINGH

ramanadvo
cate2601@
gmail.com

PUNJAB NATIONAL 
BANK V/S SHREYA 
RAJU

NITIN 
GARG

info@know
lex.in

THE NAINITAL BANK 
LTD. V/S PRDP 
HOSTELS PVT. LTD. 

ALOK 
MOHAN

alokmpi@g
mail.com

NTS SCAFFOLDINGS 
PVT. LTD. V/S 
ANUSHREE 
INFRASTRUCTURE 
PVT. LTD. 

SAHIL 
MAHAJA
N

sahil@aspa
rtner.in

PAWAN KUMAR 
MAHESHWARI V/S 
KOMAL AGARWAL

MANOJ 
KUMAR

adv.manoj1
8@gmail.c
om

BANK OF BARODA V/S 
SANDEEP KUMAR

UMESH 
JOSHI

advumeshj
oshi@gmail
.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

38 CS (COMM) 105/2025 04-08-2025 8588856062 14-08-2025

CS (COMM) 107/2025 08-08-2025 8700339955 08-08-2025

CS (COMM) 100/2025 23-07-2025 8130777429 19-08-2025

CS (COMM) 112/2025 21-08-2025 9911525000 26-08-2025

39 SHAHDARA 12-07-2025 8700925528 19-08-2025

08-05-2025 8287291669 27-08-2025

23-04-2025 9810224624 27-08-2025

07-05-2025 9810224624 21-08-2025

30/04/2025 9999490798 21/08/2025

04/08/2025 9818474551 25/08/2025

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building 
KKD

M/S RAJ INFRATECH 
AND CONSTRUCTION 
PVT. LTD. Vs KIRTI 
INFRATEL PRIVATE 
LIMITED

RAJNI 
YADAV

synergylega
l80@gmail.
com

201, New 
Building 
KKD

ANKIT PANDEY Vs 
KAMLESH

A. K. 
SHARMA

advak5252
9@gmail.co
m

201, New 
Building 
KKD

S. M. ELECTRONIC Vs 
GARGI INFRAVISION 
PRIVATE LIMITED

MANOJ 
KUMAR 
YADAV

manojadv1
24@gmail.
com

201, New 
Building 
KKD

PREM LATA JAIN & 
ANR. Vs JITENDER 
SINGH & ANR. 

AMIT 
JAIN

amitoswal1
4@gmail.co
m

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)4
36/2025

Raju Singh Vs Ramesh 
Kumar Sharma

PIYUSH 
KATYAL

PIYUSHKA
TYAL98@
GMAIL.CO
M

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)2
96/2025

PAWAN ALMAL Vs 
ARSHAD SIDDIQUI

AMIT 
KUMAR

AMIT4551
8@GMAIL.
COM

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)2
55/2025

CANARA BANK Vs M/s 
Ankit Garments

AMIT 
GUPTA

AMITGUP
TAADV366
@GMAIL.C
OM

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)2
90/2025

CANARA BANK Vs 
Mahesh Kothari

AMIT 
GUPTA

AMITGUP
TAADV366
@GMAIL.C
OM

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)2
75/2025

CANARA BANK Vs 
JAIVEER SINGH

ANUJ 
AGGARW
AL

ADVOCAT
EANUJAG
GARWAL
@YAHOO.
COM

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)4
75/2025

SUNIL KUMAR Vs 
SIDDHARTH KUMAR 
JAIN

ANUJ 
KUMAR

ANUJKUM
AR@GMAI
L.COM



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

39 SHAHDARA

05/08/2022 011-46560881 19/08/2025

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS(COMM)4
78/2022

PANASONIC LIFE 
SOLUTIONS INDIA 
PVT. LTD Vs DINESH 
KUMAR

SHARVAN 
KUMAR 

RISHI@U
NITEDAN
DUNITED.
COM



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

40 SHAHDARA 28-04-2025 8896932838 02.08.2025

01-04-2025 9350205190 08.08.2025

05-06-2025 9810210832 11.08.2025

18-03-2025 9650677902 18.08.2025

03-06-2025 9911016872 18.08.2025

08-07-2025 7838386664 22.08.2025

07-01-2025 9891373754 22.08.2025

22-08-2025 8896932838 27.08.2025

22-08-2025 8510005604 28.08.2025

31-07-2025 8447833470 30.08.2025

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
268/25

STATE BANK OF INDIA 
VS. SANA BANERJEE

Suchita 
Dixit 

agnihotrisu
chita@gma
il.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
185/25

PRATHAM 
INTERNATIONAL VS. 
SHRI RAMA POLYMER

MAHAVIR 
SINGH 

msf.advoca
te@gmail.c
om

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
378/25

STATE BANK OF INDIA 
VS. SHIV PRASAD

Gopal 
Chand 
Sharma 

sbi.13763@
sbi.co.in

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
168/25

 VIKAS NAHAR VS. 
ANITA

SIDHANT 
DHINGRA 
AND 
ASSOCIAT
ES 

sidhantdhi
ngra@advo
catessidhan
tdhingra.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
373/25

SUNEET FINMAN PVT. 
LTD. VS. SHAHEED 
AHMAD & ORS.

VASEEM 
Mian 

atiquealig1
562@rediff
mail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
420/25

POONAM KAPOOR VS. 
SONU

SOBI 
BANO 

sonubano
@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
13/25

M/S GUPTA PLASTICS 
VS. M/S VASU 
POLYMERS INDIA

Harjeet 
Narang 

harjeetnara
ng@rediff
mail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
518/25

STATE BANK OF INDIA 
VS. NAVRATAN MAL 
BAFNA

Suchita 
Dixit 

agnihotrisu
chita@gma
il.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
517/25

RISHI BALI & ANR VS. 
MAANAS GOYAL

NAGEND
RA 
PRATAP 
SINGH

npsinghand
associates
@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
467/25

BANK OF BARODA VS. 
MAWASHI RAM

Geetanjali 
Sharma 

advocate.13
4@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

40 SHAHDARA

23-04-2025 8826976754 30.08.2025

29-08-2025 8700925528 30.08.2025

41 17.07.2025 9871019871 22.08.2025

04.08.2025 9873355153 20.08.2025

02.08.2025 9999490798 19.08.2025

12.08.2025 9811141796 19.08.2025

14.08.2025 8447833470 18.08.2025

19.12.2024 9212424765 14.08.2025

04.08.2025 9868588173 12.08.2025

04.07.2025 9911704639 04.08.2025

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
258/25

PATENT ENGINEERS 
INDIA PVT. LTD. VS. 
M/S JAANVI 
ENGINEERING 
SERVICES

Prakash 
Kapoor 

patentengi
neerindia@
gmail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS(COMM) 
524/25

MR. NAMAN JAIN VS. 
MR. IBRAN

Piyush 
Katyal 

piyushkaty
al98@gmai
l.com

SH. SANJAY SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL COURT

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
446/2025

M/S M R TELECARE 
PVT LTD VS ANKUR 
TYAGI

HARMES
H KUMAR

advharmes
hkr@gmail.
com

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
478/2025

M/S BANSAL 
ENTERPRISES VS M.S 
YORKS PHARMA & 
ORS.

ATUL 
SAHI

atulsahi@g
mail.com

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
471/2025

CANARA BANK VS VIPI 
SINGH

ANUJ 
AGGARW
AL

advocatean
ujagarwal
@gmail.co
m

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
4985/2025

NEERAJ KUMAR JAIN 
VS M/S JAI DAYAL 
PAPERS PVT LTD & 
ORS.

PARVEEN 
KUMAR 
GARG

parveengar
gofficial@g
mail.com

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
501/2025

BANK OF BARODA VS 
MRS SUNITA

GEETANJ
ALI 
SHARMA

advocate.13
4@gmail.co
m

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
644/2024

PRIME INDIA AUTO 
LINKS PVT LTD VS 
BCON INFRATECH & 
ORS.

PRASANN
A

adv.singhal
@gmail.co
m

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
479/2025

BANK OF BARODA VS 
RAJ

SANJEET 
KUMAR 
SINGH

sanjeetadvo
@yahoo.co.
in

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS(COMM) 
407/2025

M/S TIRUPATI DENIM 
VS JONU

ANKIT 
AGGARW
AL

adv.ankit4
87@yahoo.
com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

42 NIL

43 NIL

SH. PAWAN KUMAR MATTO DJ 
(COMM-04)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)

NORTH-
WEST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 NIL

48 NIL

49 NIL

50 NIL

TOTAL 243

NORTH-
WEST

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. UMED SINGH, DISTRICT 
JUDGE (COMMERCIAL) 

SH. RAJ KUMAR, DISTRICT JUDGE 
(COMMERCIAL COURT-01

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT 
JUDGE, COMMERCIAL COURT.

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT-04

SOUTH 
WEST


	Form-3

